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“The petition is disposed of directing respondent No.4 to consider the petitioners' pending
representation and pass appropriate order thereon within a period of 15 days from the date
of submitting copy of this order. f the mission is still continued and services of the
petitioners are required, respondent No.4 may consider the claim of the petitioners for their
extension in service rather appointing fresh candidates.” & 9RATeIA # gy AT S
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